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DETENTION AND RJ..;LL. CJE OF MEMBERS
- [: : ;
The followmng massage d?ted 09,.1% 1996 addressed to
Hon'ble Speaker, Delhl Vidhan Sabha was recelved from the
Addl. Dy. COnm1851oner of Police, New Delhi Dlstrlct, New

Delhl'éL}, tS
g : b ‘
e I have the honour to inform you that
Gl Ko Shri Ram: Nles Goyal . :and Shri Inder Raj .Singh.
‘Hon'ble menmbenrs ‘of. Ieglsl tive Assembly, Delhi
, alongwith their other supporters were detained
“1 “nder saction 65 of Delhi Poliee Ae- <4 1978
for disobeying the lawful directions’ of Police
&t '"U.P.3.C..Housa, Shahjahan Road, P.S. Tilak
Marg, New Delhl at 8.20 A.M. today i. on
08.12::.996. . a

=

‘They wera releésed at 2.45 P.M. from
Polire Station Tilak Marg, New Dalhi on the
seme day i.e, 08.12,1996,"

P.N. GUPTA
SECRETARY



